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Supreme Court [33]
A. Mohan Doss v. P. Manju Bai, (Vikram Nath and Sandeep Mehta, JI.), 2025 SCC OnLine SC 2538

Ajay Sharma v. Pushpalata Sohanlal Sharma, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and
Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 2543
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J1.), 2025 SCC OnLine SC 2532
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SC 2557
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OnLine SC 2541
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B. Varale, JJ.), 2025 SCC OnLine SC 2544

G.R. Selvaraj v. K.J. Prakash Kumar, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC
2537

Khushi Sharma v. Union of India, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 2539

Mihir Rajesh Shah v. State of Maharashtra, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 2531

Mihir Rajesh Shah v. State of Maharashtra, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 5780

New Delhi Nature Society v. DDA, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2561

Paras Ram v. Samunder Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
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J1.), 2025 SCC OnLine SC 2559

Rajinder Bansal v. State of Punjab, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
2550
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SC 2553
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2554

S. Rajaseekaran v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
2555

Sahakar Global Ltd. v. MCD, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 2551

Sakina Sultanali Sunesara v. Shia Imami Ismaili Momin Jamat Samaj, (Vikram Nath and Prasanna B.
Varale, 1].), 2025 SCC OnLine SC 2552

Santosh Kumar v. Shyam Nandan Mehta, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025
SCC OnLine SC 2556
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SDMC v. Bharat Bhushan Jain, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
2534

Shanti Construction (P) Ltd. v. State of Odisha, (Dinesh Maheshwari and Sanjay Kumar, JJ.), 2023
SCC OnLine SC 2529

Sk. Md. Anisur Rahaman v. State of W.B., (Dipankar Datta and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2560

State of H.P. v. OASYS Cybernatics (P) Ltd., (Surya Kant, C.J. and Ujjal Bhuyan and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 2536

State of U.P. v. Shrawan Kumar, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
2545

Subachana Kuer v. Krishna Singh, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2547

T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran and
N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2535

Tehmeena Akhtar v. State of J&K, (B.R. Gavai, C.J. and Ahsanuddin Amanullah, J.), 2025 SCC
OnLine SC 2542

Vedkumar v. State of Maharashtra, (B.R. Gavai, C.J. and Vijay Bishnoi, J.), 2025 SCC OnLine SC
2548

Voyager Hotels & Motels (P) Ltd. v. Jean Lavabre Dominique, (Sanjay Kumar and Alok Aradhe, JJ.),
2025 SCC OnLine SC 2558

Allahabad High Court [30]

Adnan v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC OnLine All
7707

Amar Kumar v. State of U.P., (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC OnLine
All 7719

Arjun UrfJhagadu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7705

Ashok Kumar v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
7690

Bhagwan Das v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7701
Brahmanand Mishra v. State of U.P., (Lakshmi Kant Shukla, J.), 2025 SCC OnLine All 7710
Chandraprakash Yadav v. State of U.P., (Abdul Shahid, J.), 2025 SCC OnLine All 7692

Chutki Bhandar Girls Inter College v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine
All 7693

Gyanendra Singh v. State of U.P., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 7716
Gyanti Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7703

Imran v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7706
Laxmikant Dwivedi v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7700

Mahesh Prasad v. State of U.P., (Pramod Kumar Srivastava, J.), 2025 SCC OnLine All 7698
Munna v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7699

Nirmal Kumar Shandilya v. State of U.P., (Abdul Shahid, J.), 2025 SCC OnLine All 7711
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Ramakant Pandey v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 7718
Robin v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7704

Rohit Jain v. State of U.P., (Madan Pal Singh, J.), 2025 SCC OnLine All 7712
Rubina Former v. State of U.P., (Abdul Shahid, J.), 2025 SCC OnLine All 7708
Satyam Sharma v. State of U.P., (Abdul Shahid, J.), 2025 SCC OnLine All 7691
Shahin Begum v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7694
Sharif Ahmad v. State of U.P., (Madan Pal Singh, J.), 2025 SCC OnLine All 7709
Shiv Kumar v. State, (Avnish Saxena, J.), 2025 SCC OnLine All 7695

Sonu Metal Store v. CCT, (Piyush Agrawal, J.), 2025 SCC OnLine All 7714

State of U.P. v. Yogesh Srivastava, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2025 SCC OnLine All
7715

Umesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7702
V.P. Gupta v. State, (Abdul Shahid, J.), 2025 SCC OnLine All 7696

Vijay Bahadur Patel v. State of U.P., (Pramod Kumar Srivastava, J.), 2025 SCC OnLine All 7697
X12v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7713

Andhra Pradesh High Court [39]
Adapa Venkata Lakshmi v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3932
B. Nagulaiah v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3938
Badepalli Hareesh Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 3946
Bandi Sana Reddy v. State of A.P., (B V L N Chakravarthi, J.), 2025 SCC OnLine AP 3948
Bokkula Venkataramaiah v. State of A.P., (B'V L N Chakravarthi, J.), 2025 SCC OnLine AP 3945
Challa Naga Siva Manikanta v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3934
Chappa Appalaraju v. State of A.P., (B'V L. N Chakravarthi, J.), 2025 SCC OnLine AP 3947
Dipankar Haldar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3931

G. appaji Rao v. D Sathemma Died, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine
AP 3922

G. Damodhar v. State of A.P., (R Raghunandan Rao and B V L N Chakravarthi, JJ.), 2025 SCC
OnLine AP 3951

Gali Srikanth v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3941

Gampa Jagan Mohana Rao v. Gampa Sujatha Rajahmundry, (Subhendu Samanta, J.), 2025 SCC
OnLine AP 3942

Hotha Sree Ramachandra Murthy v. Revenue Divisional Officer, (R Raghunandan Rao, J.), 2025
SCC OnLine AP 3949

Jagati Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3935

Jami Sowjanya v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3958
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Kanchupati Koteswara Rao v. Kumari Kanchupati Daatrika Krishna, (V. Sujatha, J.), 2025 SCC
OnLine AP 3923

Kona Appala Raju v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3937
Korra Satti Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3940
M Sreenivasulu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3955

Marripalem Vuda Colony Welfare Assn. v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025
SCC OnLine AP 3957

Mutyala Lakshmi Deepak v. Mutyala Bhuvaneswari, (Cheekati Manavendranath Roy, J.), 2025
SCC OnLine AP 3929

Naadi Suryachandra Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3952
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OnLine AP 3944

Pusapati Venkata Narayana Raju v. Pisini Venkata Rao Venkanna, (V. Sujatha, J.), 2025 SCC
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Calcutta High Court [5]

Akshya Kumar Sarangi v. State of W.B., (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025
SCC OnLine Cal 9098

ITC Ltd. v. Gold Step Tobacco (P) Ltd., (Ravi Krishan Kapur, J.), 2025 SCC OnLine Cal 9096
Saloni Mundra v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 9097
Sreejit Kumar Tagore v. Radha Kissen Bhatter, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 9095

Tirupati Cold Storage (P) Ltd. v. Oriental Insurance Co. Ltd., (Krishna Rao, J.), 2025 SCC OnLine
Cal 9094

Chhattisgarh High Court [79]

Amarjeet Singh Bhatia v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 10981
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1660
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Competition Commission of India [1]

Universal Gauges & Instruments v. Singareni Collieries Co. Ltd., (Ravneet Kaur, Chairperson, Anil
Agrawal, Member, Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine
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National Consumer Disputes Redressal Commission [4]

Ecofuel Systems India (P) Ltd. v. National Insurance Co. Ltd., (Sudip Ahluwalia, Presiding Member
and J. Rajendra, Member), 2025 SCC OnLine NCDRC 436
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Supreme Court of Pakistan [1]

Riaz Hussain v. State, (Yahya Afridi, C.J. and Muhammad Shafi Siddiqui and Ishtiaq Ibrahim, JJ.),
2025 SCC OnLine Pak SC 15
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e-Settlement Scheme, 2021
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Income-tax (Third Amendment) Rules, 2021
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Central Notifications [285]

Central Board of Direct Taxes [Noti. No. G.S.R. 251(E)]
Central Board of Direct Taxes [Rescision of notification Noti. No. G.S.R. 798(E)]

Central Board of Direct Taxes [Prevention of Money-laundering (Maintenance of Records) Fourth
Amendment Rules, 2020 Noti. No. G.S.R. 800(E)]

Central Board of Direct Taxes [Noti. No. S.O. 3952(E)]

Central Board of Direct Taxes [Noti. No. S.O. 4545(E)]

Central Board of Direct Taxes [Noti. No. S.O. 4684(E)]

Central Board of Direct Taxes [Noti. No. S.O. 4804(E)]

Central Board of Direct Taxes [Noti. No. S.0O. 4805(E)]

Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2021 Noti. No. G.S.R. 155(E)]
Central Board of Direct Taxes [Income-tax (2nd Amendment) Rules, 2021 Noti. No. G.S.R. 162(E)]
Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2021 Noti. No. G.S.R. 170(E)]
Central Board of Direct Taxes [Income-tax (4th Amendment) Rules, 2021 Noti. No. G.S.R. 175(E)]
Central Board of Direct Taxes [Income-tax (5th Amendment) Rules, 2021 Noti. No. G.S.R. 194(E)]
Central Board of Direct Taxes [Income-tax (6th Amendment) Rules, 2021 Noti. No. G.S.R. 212(E)]
Central Board of Direct Taxes [Income-tax (7th Amendment) Rules, 2021. Noti. No. G.S.R. 242(E)]
Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2021 Noti. No. G.S.R. 246(E)]
Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2021 Noti. No. G.S.R. 250(E)]
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2021 Noti. No. G.S.R. 274(E)]
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2021 Noti. No. G.S.R. 291(E)]
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2021 Noti. No. G.S.R. 301(E)]
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2021 Noti. No. G.S.R. 314(E)]
Central Board of Direct Taxes [Income-tax (14th Amendment) Rules, 2021 Noti. No. G.S.R. 318(E)]
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2021 Noti. No. G.S.R. 320(E)]
Central Board of Direct Taxes [Income-tax (16th Amendment) Rules, 2021 Noti. No. G.S.R. 338(E)]
Central Board of Direct Taxes [Income-tax (17th Amendment) Rules, 2021 Noti. No. G.S.R. 395(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 470(E)]

Central Board of Direct Taxes [Income-tax (19th Amendment) Rules, 2021 Noti. No. G.S.R. 472(E)]
Central Board of Direct Taxes [Income-tax (20th Amendment) Rules, 2021 Noti. No. G.S.R. 509(E)]
Central Board of Direct Taxes [Income-tax (21st Amendment) Rules, 2021 Noti. No. G.S.R. 514(E)]
Central Board of Direct Taxes [Income-tax (22nd Amendment) Rules, 2021 Noti. No. G.S.R. 545(E)]
Central Board of Direct Taxes [Income-tax (23rd Amendment) Rules, 2021 Noti. No. G.S.R. 551(E)]
Central Board of Direct Taxes [Income-tax (24th Amendment) Rules, 2021 Noti. No. G.S.R. 578(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 604(E)]

Central Board of Direct Taxes [Income-tax (26th Amendment) Rules, 2021 Noti. No. G.S.R. 612(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 616(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 623(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 627(E)]

Central Board of Direct Taxes [Income-tax (30th Amendment) Rules, 2021 Noti. No. G.S.R. 661(E)]
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Central Board of Direct Taxes [Noti. No. G.S.R. 713(E)]

Central Board of Direct Taxes [Noti. No. G.S.R 737(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 831(E)]

Central Board of Direct Taxes [Income-tax (33rd Amendment) Rules, 2021 Noti. No. G.S.R. 851(E)]
Central Board of Direct Taxes [Income-tax (34th Amendment) Rules, 2021 Noti. No. G.S.R. 883(E)]
Central Board of Direct Taxes [Income-tax (35th Amendment) Rules, 2021 Noti. No. G.S.R. 903(E)]
Central Board of Direct Taxes [Press Release 24-04-2021]

Central Board of Direct Taxes [Press Release 25-06-2021]

Central Board of Direct Taxes [Bennett University, Greater Noida notified as University or college
Noti. No. S.0. 1069(E)]

Central Board of Direct Taxes [Faceless Penalty Scheme, 2021 Noti. No. S.O. 117(E)]

Central Board of Direct Taxes [Directions to give effect to effect to the Faceless Penalty Scheme,
2021 Noti. No. S.O. 118(E)]

Central Board of Direct Taxes [Amendment in notification number S.0. 2907(E) Noti. No. S.O.
1225(E)]

Central Board of Direct Taxes [Partial modifications in notification number S.O. 4805(E) Noti. No.
S.0. 1432(E)]

Central Board of Direct Taxes [Faceless Appeal (Amendment) Scheme, 2021 Noti. No. S.O. 1438(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1439(E)]

Central Board of Direct Taxes [Effective date for DTAA between India and Iran Noti. No. S.O.
1442(E)]

Central Board of Direct Taxes [Authorisation of Director of Income Tax Noti. No. S.0O. 1443(E)]
Central Board of Direct Taxes [Norfund sovereign wealth fund Noti. No. S.0. 1661(E)]

Central Board of Direct Taxes [Canada Pension Plan Investment Board pension fund Noti. No. S.O.
1672(E)]

Central Board of Direct Taxes [Canada Pension Plan Investment Board Private Holdings Inc. pension
fund Noti. No. S.0. 1673(E)]

Central Board of Direct Taxes [Maa Umiya Temple notified Income-tax Act, 1961 Noti. No. S.O.
1698(E)]

Central Board of Direct Taxes [Partial Modification of notifications Noti. No. S.O. 1703(E)]

Central Board of Direct Taxes [Caisse de depot et placement du Quebec pension fund Noti. No. S.O.
1732(E)]

Central Board of Direct Taxes [CDPQ Infrastructures Asia III Inc. pension fund Noti. No. S.O.
1733(E)]

Central Board of Direct Taxes [[vanhoe Logistics India Inc. pension fund Noti. No. S.O. 1734(E)]
Central Board of Direct Taxes [CDPQ Fixed Income XI Inc. pension fund Noti. No. S.0. 1735(E)]

Central Board of Direct Taxes [Bricklayers Investment Pte. Ltd. sovereign wealth fund Noti. No. S.O.
1759(E)]

Central Board of Direct Taxes [Anahera Investment Pte. Ltd. sovereign wealth fund Noti. No. S.O.
1760(E)]

Central Board of Direct Taxes [Dagenham Investment Pte. Ltd. sovereign wealth fund Noti. No. S.O.
1761(E)]
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Central Board of Direct Taxes [Chiswick Investment Pte. Ltd. sovereign wealth fund Noti. No. S.O.
1763(E)]

Central Board of Direct Taxes [Special Court designated Noti. No. S.O. 1842(E)]
Central Board of Direct Taxes [Special Court designated Noti. No. S.O. 1843(E)]
Central Board of Direct Taxes [CDC Group Plc. sovereign wealth fund Noti. No. S.0. 1852(E)]
Central Board of Direct Taxes [CDC Group Plc. sovereign wealth fund Noti. No. S.0. 1853(E)]

Central Board of Direct Taxes [Public Sector Pension Investment Board pension fund Noti. No. S.O.
1854(E)]

Central Board of Direct Taxes [Government Employees Superannuation Board pension fund Noti. No.
S.0. 1855(E)]

Central Board of Direct Taxes [OMERS Administration Corporation pension fund Noti. No. S.O.
1856(E)]

Central Board of Direct Taxes [Noti. No. S.0O. 2175(E)]

Central Board of Direct Taxes [Competition Commission of India notified in respect of specified
income Noti. No. S.0. 2246(E)]

Central Board of Direct Taxes [Noti. No. S.O. 2336(E)]
Central Board of Direct Taxes [Partial modification of notifications Noti. No. S.O. 2580(E)]
Central Board of Direct Taxes [Amendments in the notification Noti. No. S.0. 2581(E)]

Central Board of Direct Taxes [Constitution of Haryana Building and Other Construction Workers
Welfare Board Noti. No. S.0. 2774(E)]

Central Board of Direct Taxes [Approval of Patanjali Research Foundation Trust, Haridwar as
Research Association Noti. No. S.0. 2804(E)]

Central Board of Direct Taxes [Constitution of Haryana Labour Welfare Board Noti. No. S.O.
2826(E)]

Central Board of Direct Taxes [Constitution of Himachal Pradesh Computerization of Police Society
Noti. No. S.0. 2827(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.0. 3114(E)]

Central Board of Direct Taxes [Special Courts under Black Money (Undisclosed Foreign Income and
Assets) and Imposition of Tax Act, 2015 designated Noti. No. S.0. 3135(E)]

Central Board of Direct Taxes [Special Court for Meghalaya designated under certain Acts Noti. No.
S.0. 3136(E)]

Central Board of Direct Taxes [Special Court for the State of Telangana under certain Acts Noti. No.
S.0. 3137(E)]

Central Board of Direct Taxes [National Council of Science Museums&apos;, Kolkata notified as an
autonomous body Noti. No. S.0. 3138(E)]

Central Board of Direct Taxes [Real Estate Regulatory Authority notified as ‘class of Authority’ Noti.
No. S.0. 3139(E)]

Central Board of Direct Taxes [Interim Boards for Settlement specified Noti. No. S.O. 3216(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3536(E)]
Central Board of Direct Taxes [Noti. No. S.0. 3561(E)]

Central Board of Direct Taxes [Effective date for certain provisions under Income-tax Act, 1961 Noti.
No. S.0. 3562(E)]
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Central Board of Direct Taxes [Banking company specified Noti. No. S.0. 3595(E)]

Central Board of Direct Taxes [Real Estate Regulatory Authority notified as ‘class of Authority’ Noti.
No. S.0. 3615(E)]

Central Board of Direct Taxes [Noti. No. S.O. 3659(E)]
Central Board of Direct Taxes [Transfer of capital asset Noti. No. S.0. 3678(E)]
Central Board of Direct Taxes [Deduction of tax Noti. No. S.0. 3679(E)]

Central Board of Direct Taxes [Non consideration of Air India Assets Holding Limited as buyer under
Income Tax Act Noti. No. S.0. 3680(E)]

Central Board of Direct Taxes [Noti. No. S.O. 3681(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.0. 3800(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 3801(E)]

Central Board of Direct Taxes [Partial modifications in notification Noti. No. S.0. 3814(E)]

Central Board of Direct Taxes [Deduction of tax Noti. No. S.0. 3815(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.0. 3881(E)]

Central Board of Direct Taxes [‘Gujarat Electricity Regulatory Commission’ Noti. No. S.O. 3882(E)]
Central Board of Direct Taxes [Exempted persons Noti. No. S.O. 4207(E)]

Central Board of Direct Taxes [Punjab State Electricity Regulatory Commission Noti. No. S.O.
4263(E)]

Central Board of Direct Taxes [Noti. No. S.O. 4484(E)]

Central Board of Direct Taxes [Chandigarh Pollution Control Committee Noti. No. S.0O. 4523(E)]
Central Board of Direct Taxes [Madhya Pradesh Pollution Control Board Noti. No. S.0. 4524(E)]
Central Board of Direct Taxes [Gujarat State Aids Control Society Noti. No. S.0. 4525(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4530(E)]

Central Board of Direct Taxes [Arm&apos;s length price for Assessment Year 2021-2022 Noti. No.
S.0. 4586(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.0O. 4592(E)]

Central Board of Direct Taxes [Amendment in notification number S.O. 3847(E) Noti. No. S.O.
471(E)]

Central Board of Direct Taxes [Haryana State Legal Services Authority Noti. No. S.0O. 4841(E)]

Central Board of Direct Taxes [Jeevan Akshay-VII Plan of the Life Insurance Corporation of India
Noti. No. S.0. 5056(E)]

Central Board of Direct Taxes [Amending Protocol for the Agreement between the Government of the
Republic of India and the Government of the Kyrgyz Republic Noti. No. S.0. 5094(E)]

Central Board of Direct Taxes [e-Verification Scheme, 2021 Noti. No. S.0. 5187(E)]
Central Board of Direct Taxes [Faceless Appeal Scheme, 2021 Noti. No. S.O. 5429(E)]

Central Board of Direct Taxes [Special Court for the State of Tripura designated under IT Act, 1961
Noti. No. S.0. 58(E)]

Central Board of Direct Taxes [Chief Executive Officer, Center for e-Governance, Government of
Karnataka specified under IT Act, 1961 Noti. No. S.0. 640(E)]

Central Board of Direct Taxes [Faceless Assessment (1st Amendment) Scheme, 2021 Noti. No. S.O.
741(E)]
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Central Board of Direct Taxes [Amendment in notification number S.O. 3265(E) Noti. No. S.O.
742(E)]

Central Board of Direct Taxes [Haryana State Pollution Control Board notified Noti. No. S.O. 813(E)]

Central Board of Direct Taxes [Amednment in notification number S.O. 3847(E) Noti. No. S.O.
964(E)]

Central Board of Direct Taxes [Partial modifications in notification number S.O. 4805(E) Noti. No.
S.0.966(E)]

Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2022 Noti. No. G.S.R. 15(E)]
Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2022 Noti. No. G.S.R. 229(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 231(E)]

Central Board of Direct Taxes [Income-tax (2nd Amendment) Rules, 2022 Noti. No. G.S.R. 24(E)]
Central Board of Direct Taxes [Income-tax (5th Amendment) Rules, 2022 Noti. No. G.S.R. 252(E)]
Central Board of Direct Taxes [Income-tax (6th Amendment) Rules, 2022 Noti. No. G.S.R. 256(E)]

Central Board of Direct Taxes [Securities Transaction Tax (1st Amendment), Rules, 2022 Noti. No.
G.S.R. 25(E)]

Central Board of Direct Taxes [Income-tax (7th Amendment) Rules, 2022 Noti. No. G.S.R. 274(E)]
Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2022 Noti. No. G.S.R. 275(E)]
Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2022 Noti. No. G.S.R. 307(E)]
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2022 Noti. No. G.S.R. 309(E)]
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2022 Noti. No. G.S.R. 325(E)]
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2022 Noti. No. G.S.R. 339(E)]
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2022 Noti. No. G.S.R. 341(E)]
Central Board of Direct Taxes [IT (Fourteenth Amendment) Rules, 2022 Noti. No. G.S.R. 343(E)]
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2022 Noti. No. G.S.R. 346(E)]
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2022 Noti. No. G.S.R. 404(E)]
Central Board of Direct Taxes [Income-tax (17th Amendment) Rules, 2022 Noti. No. G.S.R. 455(E)]
Central Board of Direct Taxes [Income-tax (18th Amendment) Rules, 2022 Noti. No. G.S.R. 458(E)]
Central Board of Direct Taxes [Income-tax (19th Amendment) Rules, 2022 Noti. No. G.S.R. 463(E)]
Central Board of Direct Taxes [Income-tax (20th Amendment) Rules, 2022 Noti. No. G.S.R. 482(E)]
Central Board of Direct Taxes [Income-tax (21st Amendment) Rules, 2022 Noti. No. G.S.R. 524(E)]
Central Board of Direct Taxes [Income-tax (22nd Amendment) Rules, 2022 Noti. No. G.S.R. 537(E)]
Central Board of Direct Taxes [Corrigendum Noti. No. G.S.R. 582(E)]
[

Central Board of Direct Taxes [Income Tax (Twenty Third Amendment) Rules, 2022 Noti. No. G.S.R.
610(E)]

Central Board of Direct Taxes [Income-tax (24th Amendment) Rules, 2022 Noti. No. G.S.R. 622(E)]
Central Board of Direct Taxes [Income-tax (25th Amendment) Rules, 2022. Noti. No. G.S.R. 632(E)]
Central Board of Direct Taxes [Income-tax (26th Amendment) Rules, 2022 Noti. No. G.S.R. 634(E)]
Central Board of Direct Taxes [Income-tax (27thAmendment) Rules, 2022 Noti. No. G.S.R. 636(E)]

Central Board of Direct Taxes [Income-tax (28th Amendment) Rules, 2022 Noti. No. G.S.R. 647(E)]
Central Board of Direct Taxes [Income-tax (29th Amendment) Rules, 2022 Noti. No. G.S.R. 677(E)]
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Central Board of Direct Taxes [Income-tax (30th Amendment) Rules, 2022 Noti. No. G.S.R. 697(E)]
Central Board of Direct Taxes [Income-tax (31st Amendment) Rules, 2022 Noti. No. G.S.R 709(E)]
Central Board of Direct Taxes [Income-tax (32nd Amendment) Rules, 2022 Noti. No. G.S.R. 733(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 769(E)]

Central Board of Direct Taxes [Faceless Jurisdiction of Income-tax Authorities Scheme, 2022 Noti.
No. S.0. 1400(E)]

Central Board of Direct Taxes [Effective date under Benami Act notified Noti. No. S.0. 1440(E)]

Central Board of Direct Taxes [International Financial Services Centres Authority Noti. No. S.O.
145(E)]

Central Board of Direct Taxes [e-Assessment of Income Escaping Assessment Scheme, 2022 Noti.
No. S.0. 1466(E)]

Central Board of Direct Taxes [Faceless Inquiry or Valuation Scheme, 2022 Noti. No. S.0. 1468(E)]

Central Board of Direct Taxes [Non application of section 206C (1G) Income-tax Act, 1962 Noti. No.
S.0. 1494(E)]

Central Board of Direct Taxes [Kotak Infrastructure Debt Fund notified Noti. No. S.O. 1536(E)]

Central Board of Direct Taxes [List of notified country under Section 89A IT Act, 1961 Noti. No.
S.0. 1568(E)]

Central Board of Direct Taxes [e-Dispute Resolution Scheme, 2022 Noti. No. S.0O. 1642(E)]

Central Board of Direct Taxes [Rajasthan Electricity Regulatory Commission notified Noti. No. S.O.
1769(E)]

Central Board of Direct Taxes [National Bank for Financing Infrastructure and Development notified
Noti. No. S.0. 1825(E)]

Central Board of Direct Taxes [Sri Sharada Institute of Indian Management Research Foundation
Trust, New Delhi approved Noti. No. S.0. 1875(E)]

Central Board of Direct Taxes [Gujarat Real Estate Regulatory Authority notified Noti. No. S.O.
1881(E)]

Central Board of Direct Taxes [SEEPZ Special Economic Zone Authority notified Noti. No. S.O.
1882(E)]

Central Board of Direct Taxes [Corrigendum Noti. No. S.0. 192(E)]
Central Board of Direct Taxes [Assam Electricity Regulatory Commission Noti. No. S.0. 193(E)]

Central Board of Direct Taxes [Listing of Countries and specified territories for the purpose of section
47 of the Income-tax Act, 1961 Noti. No. S.0. 1951(E)]

Central Board of Direct Taxes [Tamilnadu Construction Workers Welfare Board Noti. No. S.O.
1977(E)]

Central Board of Direct Taxes [Noti. No. S.O. 1(E)]

Central Board of Direct Taxes [Amendment to Notification No. 30 of 2021 Noti. No. S.0. 2161(E)]
Central Board of Direct Taxes [Faceless Penalty (Amendment) Scheme, 2022 Noti. No. S.0. 2425(E)]
Central Board of Direct Taxes [Amendment to Notification no. S.O. 118(E) Noti. No. S.0. 2426(E)]

Central Board of Direct Taxes [ Authorisation to act as Prescribed Income-tax Authority Noti. No.
S.0. 2432(E)]

Central Board of Direct Taxes [e-advance rulings Scheme, 2022 Noti. No. S.O. 248(E)]
Central Board of Direct Taxes [National Biodiversity Authority Noti. No. S.0. 2501(E)]
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Central Board of Direct Taxes [Provisions relating to eligible investment fund, modified Noti. No.
S.0.2602(E)]

Central Board of Direct Taxes [Amendment to the Notification no. S.O. 1790(E) Noti. No. S.O.
2735(E)]

Central Board of Direct Taxes [Transfer of Capital Assets Noti. No. S.O. 2754(E)]

Central Board of Direct Taxes [Deduction of tax Noti. No. S.0. 2777(E)]

Central Board of Direct Taxes [Special Courts Noti. No. S.0O. 2887(E)]

Central Board of Direct Taxes [Specifying Sovereign wealth fund Noti. No. S.0. 2910(E)]

Central Board of Direct Taxes [Arm&apos;s length price for assessment year Noti. No. S.0. 2928(E)]

Central Board of Direct Taxes [Income arising to Constitution of National Skill Development
Corporation Noti. No. S.0. 294(E)]

Central Board of Direct Taxes [Virtual digital assets Noti. No. S.0. 2958(E)]
Central Board of Direct Taxes [ Virtual digital assets Noti. No. S.0. 2959(E)]

Central Board of Direct Taxes [Uttar Pradesh Electricity Regulatory Commission Noti. No. S.O.
3105(E)]

Central Board of Direct Taxes [Bihar Electricity Regulatory Commission Noti. No. S.0. 3142(E)]
Central Board of Direct Taxes [Amendment to Notification No. S.0. 2817(E) Noti. No. S.0. 3148(E)]
Central Board of Direct Taxes [Odisha Electricity Regulatory Commission Noti. No. S.0. 3315(E)]
Central Board of Direct Taxes [CPPIB Credit Investments VI Inc Noti. No. S.O. 3324(E)]

Central Board of Direct Taxes [Amendment in notification number S.O. 3952(E) Noti. No. S.O.
345(E)]

Central Board of Direct Taxes [West Bengal Electricity Regulatory Commission, Kolkata Noti. No.
S.0.357(E)]

Central Board of Direct Taxes [Telangana State Pollution Control Board Noti. No. S.0. 3616(E)]
Central Board of Direct Taxes [Amendment to Notification No. S.0. 986(E) Noti. No. S.0. 3652(E)]
Central Board of Direct Taxes [Submission of Documents to the Employer Noti. No. S.0. 3703(E)]
Central Board of Direct Taxes [Record of Covid-19 related documents Noti. No. S.O. 3704(E)]
Central Board of Direct Taxes [Record of Covid-19 related documents Noti. No. S.O. 3705(E)]
Central Board of Direct Taxes [Qatar Holding LLC Noti. No. S.0. 3707(E)]

Central Board of Direct Taxes [INQ Holding LLC Noti. No. S.0. 3828(E)]

Central Board of Direct Taxes [CPPIB India Private Holdings Inc Noti. No. S.0. 3867(E)]

Central Board of Direct Taxes [Applicability of Section 206C (1G) of Income Tax Act, 1961 Noti.
No. S.0. 3878(E)]

Central Board of Direct Taxes [All Chief Judicial Magistrate Courts of the State of Chhattisgarh
designated as Special Courts Noti. No. S.0. 3930(E)]

Central Board of Direct Taxes [Andhra Pradesh Pollution Control Board Noti. No. S.0. 4001(E)]

Central Board of Direct Taxes [Central Registry of Securitisation Asset Reconstruction and Security
Interest of India Noti. No. S.O. 4154(E)]

Central Board of Direct Taxes [Haryana Electricity Regulatory Commission Noti. No. S.0. 4155(E)]
Central Board of Direct Taxes [Pension fund specified Noti. No. S.0. 4872(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4893(E)]
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Central Board of Direct Taxes [Kerala State Electricity Regulatory Commission notified Noti. No.
S.0.4936(E)]

Central Board of Direct Taxes [HP Electricity Regulatory Commission Noti. No. S.0. 4944(E)]

Central Board of Direct Taxes [Krea University, Sricity, Chittoor, A.P. approved as University,
college or institution Noti. No. S.O. 5070(E)]

Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. S080(E)]

Central Board of Direct Taxes [Special Courts designated Noti. No. S.0. 5248(E)]

Central Board of Direct Taxes [Public Investment Fund specified Noti. No. S.O. 5345(E)]
Central Board of Direct Taxes [Regional Air Connectivity Fund Trust Noti. No. S.O. 73(E)]

Central Board of Direct Taxes [Approval of Sri Shankara Cancer Foundation, Bangalore under the
category of University, College or other institution for Scientific Research Noti. No. S.O. 985(E)]

Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2023 Noti. No. G.S.R. 118(E)]

Central Board of Direct Taxes [Income-tax (4th Amendment) Rules, 2023 Noti. No. G.S.R.227(E)]

Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2023 Noti. No. G.S.R. 452(E)]
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2023 Noti. No. G.S.R. 457(E)]
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2023 Noti. No. G.S.R. 514(E)]
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2023 Noti. No. G.S.R. 519(E)]
Central Board of Direct Taxes [Income-tax (14th Amendment) Rules, 2023 Noti. No. G.S.R. 579(E)]
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2023 Noti. No. G.S.R. 595(E)]

Central Board of Direct Taxes [Income tax Amendment (Sixteenth Amendment), Rules, 2023 Noti.
No. G.S.R. 604(E)]

Central Board of Direct Taxes [Income-tax (17th Amendment) Rules, 2023 Noti. No. G.S.R. 607(E)]

Central Board of Direct Taxes [Income tax (Eighteenth Amendment), Rules, 2023 Noti. No. G.S.R.
615(E)]

Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2023 Noti. No. G.S.R. 91(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 95(E)]

Central Board of Direct Taxes [Agreement between India and Chile on elimination of double taxation
Noti. No. S.0. 2059(E)]

Central Board of Direct Taxes [Centralised Processing of Equalisation Levy Statement Scheme, 2023
Noti. No. S.0. 614(E)]

Ministry of External Affairs [Noti. No. S.0O. 1220]
Ministry of External Affairs [Noti. No. S.0O. 2739]

Ministry of Finance [Integration of CKYCRR with databases of other authorities and Aadhar
Authentication Noti. No. S.O. 5034(E)]

Ministry of Labour [Noti. No. L.-3006]

Ministry of Labour [Noti. No. IR-26(74)]

Ministry of Labour [Noti. No. S.R.0.-372]

Ministry of Labour [Noti. No. LC(637)2009/Vol. 1/203]

Ministry of Labour [Noti. No. S.0. 324(E)]

Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/31406]
Ministry of Labour [Noti. No. WSU/Claim Form/Revenue Stamp/9962]
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Ministry of Labour [Noti. No. Pension.1/7(1)96/Forms/7869]

Ministry of Labour [Noti. No. Pension.l/7(1)96/Forms/7429]

Ministry of Labour [Noti. No. R-I/Introduction of ECR 2.0/2016/633/236/7]
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13202]
Ministry of Labour [Noti. No. C-Ex/Ex-Return/2013/Vol. 1I/15920]
Ministry of Labour [Noti. No. C-1/3(19)2016/Clarification/ECR/7357]
Ministry of Labour [Noti. No. Exem/Misc./CBT-Item/2013/Vol-11/32894]
Ministry of Labour [File No. R 1/CDAC/Aadhar/2014/Vol. 11/5498]
Ministry of Labour [Noti. No. Invest.[/3(2)133/RO1/2015-16]

Ministry of Labour [Noti. No. NDC/ECR REJECT/2017/2504]

Ministry of Labour [Press Information Bureau 02-08-2017]

Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13172]
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13172(1)]
Ministry of Labour [Noti. No. C-I/1(112)2017/Tech Mahindra Ref. 22486]
Ministry of Labour [Noti. No. Invest.I/CBT Agenda/RO1/2017-18/4153]
Ministry of Labour [Noti. No. Inves.I/3(2)133/RO1/2018-19/5519]

Ministry of Labour [Noti. No. Pension/12/33/EPS Amendment/96 Vol. 11/1946]
Ministry of Labour [Noti. No. C-I/Misc./2019-20/Vol. II/Part]

Ministry of Labour [Noti. No. C-I/Misc./2019-20/Vol. 11./Part./9]

Ministry of Labour [Noti. No. C-I/Misc./2020-2021/Vol. 11/Pt]

Ministry of Labour [Noti. No. C-11/20/76/Misc./2020/CBE/TN/1027]
Ministry of Labour [Noti. No. EDLI/3(39)SOM/2020/246]

Ministry of Labour [Noti. No. NDC/13(12)2019/Auto Settlement/29]
Ministry of Labour [Press Release 06-05-2020]

Ministry of Labour [Noti. No. WSU/37(1)2019/DOB]

Ministry of Labour [Noti. No. C-1/011(16)2020-21/ABRY/1179]

Ministry of Labour [Noti. No. INV-11/1/2020-INV/2025]

Ministry of Personnel Public Grievances and Pensions [F. No. 12/4/2020-JCA]

Ministry of Social Justice and Empowerment [Extension of tenure of the Commission set up under the
Commissions of Inquiry Act 1952 Noti. No. S.0. 5000(E)]

Securities and Exchange Board of India [PR No. 68/2025]
Securities and Exchange Board of India [PR No. 69/2025]

State Rules [17]
Bihar Sugarcane Service (Recruitment and Service-Conditions) Rules, 2016
Delhi Special Marriage Rules, 1956
Contract Labour (Regulation and Abolition) (Gujarat) (Amendment) Rules, 2020
Payment of Gratuity (Gujarat) (Amendment) Rules, 2021
Ease of Compliance to Maintain Registers under various Labour Laws (Gujarat) Rules, 2017
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Gujarat State Judicial Service (2nd Amendment) Rules, 2025
Karnataka Government (Transaction of Business) (Amendment) Rules, 2025

Building and other Construction Workers (Regulation of Employment and Conditions of Service),
Karnataka Rules, 2006

Karnataka Goods and Services Tax (Fifth Amendment) Rules, 2025
Kerala Municipality (Property Tax, Service Cess and Surcharge) Rules, 2011
Bombay State Reserve Police Force (Amendment) Rules, 2025

Rajasthan Land Revenue (Allotment of Land for setting up of Power Plant based on Renewable
Energy Sources) Rules, 2007

Tripura Ease of Compliance to Maintain Registers under various Labour Laws Rules, 2019
Tripura Shops and Establishments (Sixth Amendment) Rules, 2019

Tripura Factories (Eighth Amendment) Rules, 2020

Tripura Factories (Ninth Amendment) Rules, 2020

Tripura Factories (Sixth Amendment) Rules, 2019

Foreign Act [4]
Finance Act, 2021
Taxation Laws (Amendment) Bill, 2021
Finance Bill, 2022
Finance Bill, 2023
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